
TORM A
PUBLIC ANNOUNCEM€NT

\Regulotion 14 of the hsolvency ond Eonkruptcy Baord af lndio (Voluntarv
Liq u idation P rc.ess ) Requlotions, 2017)

FOR THE ATTENTION Of THE SfAKEHOLDERS OF HAREON SOLAR INDIA PRIVATE IIMIfED

Notice is hereby given that the HAREoN soLAR rNDtA PRIVATE LIMITEO has commenced votuntary tiquidation
on 24th Sepiember, 2024.

The stakeholders of HAREON SOLAR INOIA PRIVATE LtMtTED are hereby called upon to submit a proof of their
claims, on or before 24rh October, 2024 to the iquidator at the address mentioned against item 7.

The financialcreditors shallsubmit their proofofclaims by electronic means only. Allother stakeholders may

submitthe proofofcaims in pcrson, by posr or by electronic means.

Submission of false or disleading proofs ofclaim shrll altract pcnaltics.

N,,,\1'
Manisha Rawal.
(Lrquidarorl
Regn.No.lBBl/lPA-002/lP-N00213/2017-18i10684 Date:27September,2024
AUTHORISATIONFORASSICNMENI(AFA)- Place:Noida
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Valid upto 18.01.2025

1. NAME OF CORPORATE PERSON HAREON SOLAR INDIA PRIVAfE LIMITED
2. DATE OF INCORPORATION OF CORPORATE

PERSON

15rh January, 2015

3. AUTHORITY UNDER WHICH CORPORATE

PERSON IS NCORPORATED/ REGISTERED

Registrar of NCI Oelhi& Haryana

CORPORATE IDENTITY NUMBER OF

CORPORATE PERSON

u74140Dt2015PTC275518

ADDRESS OF THE REGISTERED OFFICE AND
PRINCIPAL OFFICE (IF ANY)OF CORPORATE

PERSON

rlat No. 1005A,10th Floor,lndra Prakash Building
Plot No.21, Barakhamba Road, CentralDelhi,
N€w Delhi, Delhi, lndia-110001

5. LIQUIDATION COMMENCEMENT DATE OF

CORPORATE PERSON

2024

-t. NAME, ADDRESS, EMAIT ADDRESS,

TELEPHONE

NUMBES AND THE REGISTRATION NUMBER

OF THE TIQUIDATOR

Ms, Manisha Rawat
A-1/8, Third Floor, T-02, SectoFl5, Noida, Uttar
Pradesh-201301

manisharawatf cs@Bmail.com
Ph. 0120-4227699
Regi.tration No.: tBBt/tPA-002/tP-N00233/2017-
18/10684

8. IAST DATE FOR SUBMISSlON OF CLAIMS 24'h october, 2024


